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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

CP 2682004
OA 3155/2002

New Delhi, this the 6™ day of December, 2004

Hon'ble Mr. Shanker Raju, Member (J)
Hon'bie Mr. §. K. Maihotra, Member (A)

Prof. P.N. Bhat,

D-1/102A, Satya Marg,

Chanakyapuri,

New Deilhi — 110 021, ...Petitioner

(By Advocate Shri R.K. Shukla, proxy for Shri Devesh Singh)
Versus

1. Dr. Mangla Rai,
Secretary, Dept. of Agricultural and Education
Ministry of Agriculture
Government of India,
Krishi Bhawan,
Dr. Rajendra Prasad Road,
New Delhi - 110 001.

2. Dr. Mangla Rai,
Director General,
tndian Council of Agricuttural Research,
Krishi Bhawan,
Dr. Rajendra Prasad Road,
New Delhi — 110 001.

3. Mrs. Shashi Mishra oo
Secretary, indian Council of Agricultural Research, B
Krishi Bhawan, a2 . -
Dr. Rajendra Prasad Road, o '
New Delhi — 110 001.

4. Mr. Rajiv Jain o
Director (Vigilance), e .
Indian Council of Agricultural Research, nELL
Krishi Bhawan, S P
Dr. Rajendra Prasad Road, LAt
New Dethi — 110 001. R wan

(By Advocate Shri Satish Kumar)
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ORDER (ORAL)

In the light of stay order of the Han‘b!e High Court of Deihi CF' ls dlsposed

f.;,_ _* r
of at this stage with liberty to either: of the partnes to revwe at an app'opnate
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